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Through E-mail: judicial-n v.in
From:-
M/s Shiva Enterprises,
Gata no 593 village Khairakhas,
Tehsil Belthraroad
Distt. Ballia UP (Respondent no-5)
To,

The Registrar,

Principal Bench,

Hon’ble National Green Tribunal,
New Delhi

Sub:- Compliance report of Origional Application no 701/2023 dated 02 April 2024.

Respected Sir,

Complete complicance report is attached in compliance with the order dated 02-04-
2024 passed in the origional application number 701/2023 filed in the Honorable National
Green Tribunal, New Delhi.
Enclosure: As above

Dated:- @;[07/9,4927

Regards
dpV 01 a12) (144

M/s Shiva Enterprises,
Gata no 593 village
Khairakhas,
Tehsil Belthraroad
Distt. Ballia UP
(Respondent no-5)

NGT
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04- Recommendation:-
e It is required to construct pakka/ motorable haul road from lease/
weigth bridge to main road on priority basis to minimize the air pollution
etc,
« UPPCB/Ground water Department (Ministry of Jal Sakti, Governement of
UP) to take suitable action for use for unathourised bore-well by all three
lease holder.
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@ GPS Map

715, India

Latituge

26.166811666666664°

Local 0
GMT 12:

Latitude Longituge ude

26.166535° 83.85857666666668° 26.16653666666667°

Local 06:00:44 PM Altitude 70 meters
GMT 12:30:44 FM
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